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CENPRAL ADMINISTRATIVE TRIBUNAL, ERNAIJIAM BENCH 

O.A.No.440/97 

Friday, this the 8th day of August, 1997. 

CORA:M $ 

HON'BLE ?R A V HARIDASAN, VICE CHAIRLW4 

1 M.lknil Kumar, Electrical Assistflt 

Aged 27 years. 5othefl kailwey. 
$/o.LSankaren. Jolarpettai. 
Permanent Addresses 
Mele Vadakkini House, 
peroo3c College P.O., 
gozhikode Dt. 

 V.Moflaflafl, 
Agoti 29 years. 
Sb. W.Vaiappefl Nair, 
Perinneflt Addresss 
Vatirvilathu Thazhe Putheli VeethL. 	.do.. 

PapçaflDJ1COde. 	1aoffl P.O.. 
?hirnaflthapflr. 

 giju &.Paul,. 
Aged 27 years. 
E/o.TJ.Paulose. 
Peingottux P.O.. 
AyaflikaZ. RrMkulaM Dt, 

4. P..Prakaeh, 
Aged 29 years, 
I/o. P.Narayaflafl Nair, 
Pulickal House, 
Eouth ?hnrevu, 
P0 Puthukkad. Trichur. 

5, Roy 36hr, 
Aged 25 years. 
Sb. John. .4o. Edayedi Parambil. 
Kr I ptimoodu P.O., 
Changafla sorry. 

6. K. Rarnesh, 	
Electrical. Assist ant. 

Aged 30 years. 	 outherU Railway, 

5/0. P,Krishflafl &ambier. 	Thiru,ottYOOr. 

&antha 'ives, 
Thale1?p.arflO0 r1' 2 . 

7. KE Mohammed Kunju 
Aged 30 years 
S/o K S Ibrahim 
Edayadathu Parainbil 
Kannoth House 
Edappally P.O 
Kochi 

v'- 

Electrical Assistant 
Southern Railway 
Jolarpettai 
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8. LA.Gee Vargheee4 
Aged 30 yeara, 
8/0. G.Abraham, 
unnathu Pa rambil House, 

anjavattom P.O. 
Tiruvalla. 

9 M,T.lubair, 
Aged 30 yera, 
$/o.M.T .Abdurehirnan, 
Muppatte Tharol, 
Punnacerry P.O.. 
Calicut. 

10, N.Chandra Lal, 
Aged 30 years, 
S/o.K.Nanukuttan, 
i.l Bhavan, 
Pevikuzhi, 
Ochira P.O., 
Quilon Dt. 

Electrical Assistant, 
Southern Railway, 
7olarpettai. 

MM 

Electrical Avistaflt. 
Southern Railway, 
A rkonam. 

MM 

Electrical Asistaflt, 
Southern Railway, 
Thiruvott iyoor. 

Electrical Assistant, 

Southern Railway, 

A zkoflarn. 

Electrical Assistant 
Southern Railway 
Th iruvottiyoor 

k,R.Jeeveajan, 
Aged 29 years. 
E/o.A.K.Ramskrishnafl Hair 
AriappaUi House, 
Jeezhi3.lam P.O., 
Zrakualam District. 

S.Mahendran, 
Aged 27 years, 
8/0. R.$under Sing, 
?C 41/2260(1). 
Vidhyadi Raja Lane, 
Manacattd P.O., 
P rivandrwn. 

K.P.Santhosh 

Aged 30 years, 
S/o.E.E. Parameswarafl, 

Kunnappellil House. 

Kaipattoor P.O., 

Atakunflam(Via), 

Ernakulam. 

B Jayakumar 
Aged 29 years 
S/o R Balakrishnan Nair 
Sree Kalalayam 
IC 6/1644,Vettamukku 
Thjrumala P.O. 
Trivan drum 

c'. 
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15. $.Muraljdharan Nair, 
Aged 28 yers. 
$/O,X,$afl)cze Pillel. 
Mundappa1.y Veedu, 
Xoonthelloor. 
Chfrjyft1ka1 P.O., 
T rivndrum, 

 

$uraI.1 Jose, 
Aged 26 yeart, 
S/O.K. P. Joseph 

Zorannga1athu Rouse, 
Koxigarappilly P.O,,, 
*rn&culem Dt. 

LP.Ajjth Kumar, 
Aged 27years, 
B/o.7anardhanfin Nair, 
"A iws thy", 
Edakkod Poet, 
Kurdoopararaiba. 
Cal taut 

N.K. Padnakuir. 
Aged 25 yers, 
S/c. Nrayanan Thmbi, 
"TJhn". 
TC 21/1290, 
Kerainana Post, 
Tzivaridzum. 

V.K.Maflukitntr, 
Aged 31 years, 
S/o,Xrishna Nair, 
Lakebmi Nivas, 
Nant hatt ukunn am, 

rth Parevoor. 
Ke rala. 

8.Njzeruddin, 
Aged 29 years, 
5/0. Shameudheen Kunju, 
Manakaluvilla Veedu, 
Kuttichirapereor 
TKM Co1lec, 
Kol lam, 

S Reghu 
Aged 29 years 
5/0 Sreedharan 
Kottapurathu Kizhakkathil 
Kovila (N),Koivila (P0) 
Kol lam 

lecrical Assistant, 
Southern Railway. 
A rkonam, 

1ectrical As1stnt, 
Southern Re ilway, 
Th i ruveD4yoor. 

-do- 

-do- 
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Aied 28 years, 	. . 	 gi 	siotnt, 

,,o. 	ankutty Achary, 	iathext t.ai.way, 
JdIVLI Vøf.dU 	 Aofl*, 
*areepre., 
111takku (P0),. 

Ag4 *9 years, 
%. V.Thaizkapptn, 
*teekriahna Dhavan, 
jp:*trn 	(a,) 
V.*ela. Trivandruin. 

4. Z,t.Ant1 	u1nar, 
&çjed 27•.year, 
*10. Marayana Pi1liip 
1!*11011 1  Mouse, Electxi'ai As1stnt, 

. Skanwithoor Post, 
Manflar, Alapuzha Iistrict, 
Zerela, 

AhYari, 
Aged 21 years, 	 Electtic&. Asftarit, 
0/o. Peraeban1 	 . 	$outbern Railwy,. 
11iaricksrVx1ca1 Tha?ha 	AØfl)fl 

ngannoore Post). 
Mholy (Via), 
Calicutt. 

24 RmAtuesh Xuriarx 
Aged 26 years, 
$/o,Rajagoala Pillai, 	Electrical Assistaint #  
azoorPuthen Vee6i, 	Southern Railway, 

$3ebhanoopuzha. 	 Thiruott tycor. 
Vadakka&3thy Vavu (20) 
Moor. 

2-2. 0, hbdul Nazecr. 
Acd 31 years, 
f/o s  Urierkunju, 
Chela]ka3, 
Pallane Post, 
Aaleppuzhp District. 

Jose Mslakkal, 
Aged 29 years, 
$/o. Sebastian, 	 Electrical kssistnt, 
Ma1akkal Hottre, 	 Eouthexn Railbay. 

yarexnbalam Post., 	 konair. 
*rnekul am. 

24. K.BuJith, 
Aged 29 year, 
8/0, j.itttIkrishnan Nambiare 
Vedakkedath Kandi, 
$ej4ayur Post, 
$adegera (Via), 
Eoghikods. 

30. A.N.Vaisan 
Aged 28 years 	 Electrical Assistant 
S/o A.V.Narayanan 	 southern Railway 
Ayyanchira House 	 Thiruvottiyoor 
Me].00r P.O. 
Tric1ir bistrict 

- 	
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34, p,Anjl pumr, 

- Aged 31 years. 

8/0. pa6mee.nan-Iair, 	Etrical Assistant, 

Bindhu Shavan. 	 Southern Railway. 

Mannot tukonam, 	 A rkkoflam. 

Pe'attuvila Post, 

Sal aramapuram. 

Trivandrdm 	 .. 	Applicants 

By Advocate Mr TC Govinda Swamy 

Vs. 

Union of 7ndia thorugh 

The General Maneger, 

Southern Railway. 

Park Town P.O, 

Madra-3. 

The Chief Personnel Officer. 

Southern Rnilway. 

Headcr'arter$ office, 

Park TQir. P.O.* 

Madr-3. 

3, The DivisIonal Railw&ynanagere 

Southern Railway.' 

Madres DviPtOfla1 Office, 

)Ia6ras-3. 

4. The Divisio3al RailWay Manager, 

Southern Relay, 

TrivF-ndrum Divisional Office. 

TriVfldrW 4 . 	 .. Respondents 

By Advocate Mrs Sumathi Dandapani 

The application having been heard on 8.8.1997. the 
Triinal on the same day delivered the following * 

. .6 

- .1 
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O.A. 440/97 

ORDER 

HON'BLE MR A V HARIDASAN, VICE CHAIRMAN : 

The applicants were selected for appointment as Diesel 

Assistants pursuant to a process of selection made on the 

basis of the notification No. 1 of 1990. As per the 

notification, the vacancies were in Paighat and Trivandrum 

Divisions. However, owing to certain developments on their 

undertaking to serve in places where vacancies were existing 

they'were appointed in Iadras Division. The present grievance 

of the applicants appears to .be that though they have 

requested for inter-divisional transl'er to Trivandrum, their 

request are not being considered by the respondents. Therefore, 

the applicants have filed this application praying for a 

declaration that they are entitled to inter-divisional transfer/ 

appointments by transfer to the vacancies of Diesel Assistants 

in Trivandrum Division of Southern Railway in pref'rence to all 

other modes of recruitment including direct recruitment and to 

direct the respordents to affect thait transfers. 

2. 	The respondents in their 	reply statement contended that 

the applicanthave no legal right to claima transfer to Paighat. 

They re_ on the decision of the Tribunal in OA 1061/95 in 

supp ort of this stand. They have further contended that in 

the present set up for want of Diesel Assistants in Iladras 

Division, it would not be feasible to consider the transfer 

of the applicants until those who have been selected complete 

their training and this process would take about a year. The 

respondents have also stated in the reply statement that some 

of the applicants have not registered their requests for 

transfer. However, they have indicated that if they also apply 

for transfer the case of all the applicants for transfer to 

Trivandrum and Paighat would be considered in their turn in 

accordance with the instructions in that behalf, as and when 
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such transfer becomes administratively feasible. 

3. 	Learned counsel for respondents states that the 

application may be disposed of with such a directio. 

In the result, the OR is disposed of directing the 3rd 

respondent to verify whether the representationsAnnexura 

A-6 to A-31 and Anex.uarA-33(a)toA-33(e) in the 

rejoinder had been received by the immediate superior 

of the respective applicants, and if found that the 

representations had been so received, to consider the 

applicants for mt er—divisional transfer in their turn 

with reference to the dates their representations were 

received by their immediate superiors. There is no order 

as to costs. 

Dated, the 8th August, 1997. 

A V HARIORSAN 
vs 	 VICE CHAIRMAN 



LIST OF ANNEXURES 

1. Annexure A-6 : A true copy of the representation 
submitted by the 6th applicant to the 2nd respondent 
dated 8-3-96. 

2,, Annexure A-? : A true copy of the representation 
submitted by the 7th applicant to the 2nd respondent 
dated 8-3-96. 

I4nnexure AT8 : A true copy of the representation 
submitted by the 8th applicant to the 2nd respondent 
dated 8-3-96. 

Annexure A-9 : A true copy of the representation 
submitted by the 9th applicant to the 2nd respondent 
dated 8-3-96. 

Annexure A-b : A True copy of the representation 
submitted by the 10th applicant to the 2nd respondent 
dated 12-3-96. 

6, Annexure A-li : A true copy of the representation 
submitted by the 11th applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-12 : A true copy a? the representation 
submitted by the 12th applicant bo the 2nd respondent 
dated 29-2-96.. 

Annexure A-13 : A true copy of the representation 
iubmitted by the 13th applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-14 : A true copy of the representation 
submitted by the 14th applicant to the 2nd respondent 
dated 20-2-96. 

Annexure A-15 : A true copy of the representation 
iubmitted by the 15th applicant to the 2nd respondent 
dated Nil. 

11, Annexure A-16 : A true copy of the representation 
submitted by the 16th applicant to the 2nd respondent 
dated 12-3-96. 

AnnexUre A-i?.: A true copy of the representation 
lubmitted by the 17th applicant to the 2nd respondent 
dated 29-2-96. 

Annexure A-IS : A true copy of the representation 
submitted by the 18th applicant to the 2nd respondent 
dated Nil. 

Annexure A-19: A true copy of the representation 
submitted by the 19th applicant to the 2nd respondent 
dated 15-3-96. 

Annexure A-20 : A true copy of the representation 
submitted by the 20th applicant to the 2nd respondent 
dated 5-3-96. 

Annexure A-21 : A true copy of the representation 
iubrnitted by the 21st applicant to the 2nd respondent 
dated 12-3-96. 

Contd ...... 2/- 
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Annexure A-22 : A true copy of the representation 
submitted by the 22nd applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-23 : A true copy of the representation 
submitted by the 23rd applicant to the 2nd respondent 
dated 12-3-96. 

19, Annexure A-24 ::A true copy of the representation 
submitted by the 24th applicant to the 2nd respondent 
dated 20-2-96. 

Annexure A-25 : A true copy of the representation 
submitted by the 25th applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-26 : A true copy of the representation 
submitted by the 26th applicant to the 2nd respondent 
dated 19-2-96. 

Annexure A-27 : A true copy of the representation 
submitted by the 27th applicant to the 2nd respondent 
dated Nil. 

Annexure A-28 : A true copy of the representation 
submitted by the 28th applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-29 : A true copy of the representation 
submitted by the 29th applicant to the 2nd respondent 
dated 12-3-96. 

Annexure A-30 
submittidby the 
dated 29-2-96. 

Annexure A-31 : 
submitted by the 
dated 12-3-96. 

A true copy of the representation 
30th applicant to the 2nd respondent 

A true copy of the representation 
31st applicant to the 2nd respondent 

Annexure A-33(a): A true copy of the representation 
submitted by the 1st applicant to the 2nd respondent 
dated 8-3-96. 

Annexure A-33(b): A true copy of the representation 
dated 8-3-96 submitted by the second applicant to the 
2nd respondent. 

Annexure A-34(c): A true copy of the representation 
dated 8-3-96 submitted by the 3rd applicant to the 
2nd respondent. 

Annexura A-33(d): A true copy of the representation 
dated 8-3-96 submitted by the 4th applicant to the 
2nd respondent. 

Annexure A-33(e): A true copy of the representation 
dated 8-96 submitted by the 5th applicant to the 
2nd respondemt. 


